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%l. 4./ F. No. QA-12015/23/2021-QA-FSSAI
AR T GR&T Vg HI+eh UTAHRUT
Food Safety and Standards Authority of India
(ETeT GR&T Ud e SIfafad, 2006 & dad LU U denfid uiferaon)
(A Statutory Authority established under the Food Safety & Standards Act, 2006)
TOTeT 3T 4R/ Quality Assurance Division
THSIY I, DIl s, T3 fasft-110002
FDA Bhawan, Kotla Road, New Delhi — 110002

e /Date: 20 June 2025

379T/Order

9 "ADH aRTY, A9l 9o asiel DRI Ugde fifics, Fdt §as" & Feia
DI IE TR b GEg H |

Subject: Revocation of Suspension of “Procomm Laboratory, National Bulk
Handling Corporation Private Limited, Navi Mumbai’-reg

e 25 A/, 2025 & THUEUHUINTS BRI S & HH H, HEY hH AdRey,
A9 Jodh BSfelT PANIHE USde fAfcs, Fadt 93 (ThUHaTHTaNTS Yol Ul ¥l
55/Ss[ThUHTHURITS/2021) T Hete dedblet THTd H & fohdm ST &:

In continuation to FSSAI Office Order of dated 28" March, 2025, the suspension
of M/s. Procomm Laboratory, National Bulk Handling Corporation Private Limited,
Navi Mumbai (FSSAlI Reg. No. 55/W/FSSAI/2021)is hereby revoked with
immediate effect:

2.7 MY e UTADHRI & SgHIe | SR fawam ST &

This issues with the approval of Competent Authority.

Digitally signed by

Dr. SATYEN KUMAR PANDA
Date: 20-06-2025
19:19:45

(1.9 PAR U=
(Dr. Satyen Kumar Panda)
HeATEDPN (TUTaT )
Advisor (Quality Assurance)

THUHUHUATTS, 8 et
FSSAI, New Delnhi

ufd/ To

1. Procomm Laboratory, National Bulk Handling Corporation Private Limited,
Navi Mumbai
Copy to:

1. State Food Safety Commissioners (All States/UTs)
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2. All Authorized Officers and Designated Officers, FSSAI
3. CEO, NABL, New Delhi

Copy for information to:

1. PPS to Chairperson, FSSAI (HQ), New Delhi;

PS to CEO, FSSAI (HQ), New Delhi;

Executive Director (RCD), FSSAI, New Delhi

Director (Imports), FSSAI, New Delhi-for necessary changes in FICS.
Regional Director, FSSAI regional Office

CITO FSSAI, New Delhi
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